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lb s  MMrter ot Health (Shri Mat. 
■uricar): (*) There is a proposal to 
establish aix regional Family Planning 
training Centres at present.

Two training centres, one in Bom
bay and another in Ramanagaram, 
«r«  already functioning.

Research an contraceptives is being 
carried out at the Contraceptive Test
ing Unit in Indian Cancer Research 
Centre, Bombay and the All India 
Institute of Hygiene and Public 
Health, Calcutta. Research on popu
lation problems is being carried out 
at the Demographic Teaching and 
Research Centre, Bombay and at the 
Demographic Centre in the Delhi 
School of Economics.

(b) The Regional Training Centres 
are proposed to be established in 
Kerala, Madras, Madhya Pradesh, 
Punjab, Uttar Pradesh and West Ben
gal.

(c) One training centre only in each 
o f the States selected.
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Oattarn
*11W. Sardar Iqbal Singh: WiU the 

Minister of Fodd and Agrlcaltare be 
pleased to state the area under culti
vation of cotton and the annual pro
duction of cotton, State-wise, during 
the current year 7

The Minister of Food and Agrieul.
biK  <8hrl A. P. Jain): According to 
the All-India Second Estimate of Cot
ton, 1957-58 the area under cotton 
during the current year is estimated 
at 14,211 thousand acres. A state
ment giving information regarding 
area under cultivation in each State 
is laid on the table of the Lok Sabha. 
[See Appendix IV, annexure No. 49].

Final estimates of area and produc
tion of cottoa for 1957-58 will become 
available only by the middle of May, 
1998.

Railway SkUng
•1181. Shri Dateratha Deb: Will the 

Minister of Railways be pleased to 
refer to the replies given to Unstarred 
Question No. 219 on the 24th July, 
1957 and Unstarred Question No. 1157 
on 3rd September, 1957 and state whe
ther the joint traffic and engineering 
surveys by the representatives of India 
and Pakistan as regards provision of 
Railway sidings to Tripura have been 
completed?

The Deputy Minister of Railways 
(8hri Shahnawas Khan): No Sir; The 
surveys have not yet been taken in 
hand as the minutes of the Indo- 
Pakistan Conference held at Dacca on 
18th March, 195’/, wherein agreement 
to that effect was reached, have not 
been ratified by the Government of 
Pakistan so far.

Electric Trains

•llkx. Z®®* CHwsal:
8hri B. Das Gupta:

Will the Minister of Railways be 
pleased to state:

(a) whether there was a test-run
ning of the electric trains in the fttst
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week of November. 1957 between 
Howrah and Sheoraphuli; and

(b) whether them was any substan
tial difference in the running time 
between the electric trains and ordi
nary trains?

The Depoty Minister of Hallways 
(Shri Shahnawas Khan): (a) and (b). 
No test running of Electric trains bet
ween Howrah and Sheoraphuli was 
started in the first week of Novem
ber. However, testing of electric loco
motives with some coaches on section 
Belur to Konnagar commenced on 
10-11-1957. On four suburban trains, 
hauled by electric locomotives, intro
duced on tiie section Howrah to Sheo
raphuli from 1-12-1957, a saving of 11 
minutes per run compared to steam 
services is achieved at present.

Protection of Railway L in e s  and 
Bridges

* 1 1 M  S  S h r f  D * C - S h m r n u l :\  Shri Komaran:

Will the Minister of Railways be 
pleased to state:

(a) whether the scheme for the pro
tection of railway lines and bridges 
with the help of villages has been 
finalised; and

(b) if so, whether a statement indi
cating the details about the financial 
implications and working of the 
scheme will be laid on the Table?

The Deputy Minister of Railways 
(Shri Shahnawas Khan): (a) and (b). 
The scheme has been worked out bet
ween the Ministries of Railways and 
Home Affairs and sent to the State 
Governments and Railway Adminis
trations for implementation. Most of 
the State Governments have issued 
instructions to their Districts where 
the details of the scheme are being 
worked out in consultation with the 
local Railway Administrations. The 
financial implications will be known 
only after these details have been 
settled.
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Rice and Paddy

*1185. Shri B. S. Murthy: W in the 
Minister of Food and Agriculture be 
pleased to state:

(a) whether the Madras Govern
ment have sought the advice of the 
Centre to introduce licencing system 
for merchants dealing in rice and 
paddy;

(b) the need for such a step; and

(c) the advice rendered by the 
Centre?

The Minister of Food and Agricul
ture (Shri A. P. Jain): (a) to (c). In 
order to prevent any tendency for 
speculative trading in paddy and nee, 
the Madras Government have pro
posed the issue of an Order under the 
Essential Commodities Act, 1955, seek
ing introduction of a system at licens
ing of big traders. The draft Order 
is under consideration of the Central 
Government.




